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Andhra Pradesh High Court   [12] 
Anand v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2729 
Annapureddy Rami Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2721 
B. Srinivasa Rao v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2730 
Bhupathi Vinutana Sai v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2725 
Boyilachan Nayak v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2726 
Chimata Anjaneyulu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2722 
Devarapalli Naveen v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2724 
Karthik Andavar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2727 
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2731 
Surapaneni Anil v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2723 
Thota Anji Banu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2728 
Vallemma v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2720 

  
Bombay High Court   [19] 

Aditya Birla Real Estate Ltd. v. Topman International Ltd., (Somasekhar Sundaresan, J.), 2025 SCC 
OnLine Bom 2698 

Ameya Yashwant Mehar v. Deepali Ameya Mehar, (Kamal Khata, J.), 2025 SCC OnLine Bom 2706 
Arunkumar v. Shekhar, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2701 
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2709 
Gamdevi Residents' Assn. v. Municipal Corpn. of Greater Mumbai, (Alok Aradhe, C.J. and Sandeep 

V. Marne, J.), 2025 SCC OnLine Bom 2707 
Gammon India Ltd. v. Konkan Railway Corpn. Ltd., (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 

2025 SCC OnLine Bom 2696 
Harkisandas Tulsidas Pabari v. Rajendra Anandrao Acharya, (Alok Aradhe, C.J. and Sandeep V. 

Marne, J.), 2025 SCC OnLine Bom 2697 
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Bom 4227 
Janaseva Sahakari Bank Ltd. v. State of Maharashtra, (A.S. Chandurkar and Rajesh S. Patil, JJ.), 

2024 SCC OnLine Bom 4228 
Krishnagopal B. Nangpal v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine 

Bom 2705 
Kusum Parasram Kullarkar v. Madhukar, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2703 
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2712 
Mehar Tabassum v. Mohd. Yunus Sk. Budhan, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2700 
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Pushpa Santosh Mundada v. Surjeet Singh, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2704 
Skill Lotto Solutions J.V. v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 2711 
Ujjwala v. Ajay, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2699 
Venkatesh Krishna Bhandarkar v. Henry D'Souza, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 2708 

  
Calcutta High Court   [35] 

Airport Authority of India v. Amazing India Contractors (P) Ltd., (Sabyasachi Bhattacharyya, J.), 
2025 SCC OnLine Cal 6037 

Ajit Roy v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6044 
Alpana Mukherjee v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6054 
Aquatic Associates v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6057 
Bibek Debnath v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6051 
Bipasha Nasrin v. Gulshan Shamrin Rahaman, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine 

Cal 6038 
Dhajen Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6055 
Dhrubajyoti Roy v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 6059 
Dooars Trading Co. v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6050 
Durga Nag v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6043 
Emami Paper Mills Ltd. v. Owners & Parties Interested in the Vessel M.V. PH Giang Minh (IMO NO. 

9481623), (Krishna Rao, J.), 2025 SCC OnLine Cal 6042 
Gopal Paul v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6056 
Indiabulls Commercial Credit Ltd., In re, (Bibek Chaudhuri, J.), 2022 SCC OnLine Cal 4703 
Indranath Mukherjee v. United Commercial Bank, (Partha Sarathi Chatterjee, J.), 2025 SCC 

OnLine Cal 6061 
Jagannath Marothia v. Norman William Wilson, (Sugato Majumdar, J.), 2025 SCC OnLine Cal 

6040 
Jina Sundas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6048 
Kartick Sharma v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6066 
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Sundram Fasteners Ltd. v. Amul Industries (P) Ltd., (Chitra Hankare, Member (Judicial) and Dr 
Velamur G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 3677 

Sunil Kumar Agarwal v. Pritesh Jayantilal Karia, (Shammi Khan, Member (Judicial) and Sanjeev 
Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 3682 

Uniglobus Electricals & Electronics (P) Ltd., In re, (Shammi Khan, Member (Judicial) and Sanjeev 
Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 3665 

Vikram Kapur v. Atlas Cycles (Haryana) Ltd., (Ramalingam Sudhakar, President and Ravindra 
Chaturvedi, Member (Technical)), 2025 SCC OnLine NCLT 3666 

  
National Company Law Appellate Tribunal   [8] 

Binod Kumar Bawri v. Dalmia Cement (North East) Ltd., 2025 SCC OnLine NCLAT 1174 
Gaurav Katiyar v. Nisus Finance & Investment Managers LLP, (Rakesh Kumar Jain, Member 

(Judicial) and Naresh Salecha, Member (Technical) and Indevar Pandey, Member (Technical)), 
2025 SCC OnLine NCLAT 1169 

Gayatri Devi Ravi Kumar v. Yes Bank, 2025 SCC OnLine NCLAT 1175 
Jitendra Impex (P) Ltd. v. Compack Enterprise India (P) Ltd., (Ashok Bhushan, Chairperson and 

Arun Baroka, Member (Technical)), 2025 SCC OnLine NCLAT 1171 
Maharashtra Industrial Development Corpn. v. V. Venkatachalam, (Sharad Kumar Sharma, Member 

(Judicial) and Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1176 
Shital Kumari Agarwal v. Yes Bank, 2025 SCC OnLine NCLAT 1173 
Vishnuvallabh Infra (P) Ltd. v. IVRCL Ltd., (Sharad Kumar Sharma, Member (Judicial) and 

Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1170 
Vishwas Lakras v. Dharmendra Pal, (Yogesh Khanna, Member (Judicial) and Indevar Pandey, 

Member (Technical)), 2025 SCC OnLine NCLAT 1172 
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Bills   [3] 
Ports Bill, 2025 
National Sports Governance Bill, 2025 
National Anti-Doping (Amendment) Bill, 2025 

  
Central Act   [1] 

Metro Railways (Procedure of Claims) Amendment Rules, 2025 
  
Central Rules   [4] 

Indian Forest Service (Fixation of Cadre Strength) Second Amendment Regulations, 2025 
Gas Cylinders (Amendment) Rules, 2025 (1) 
Metro Railways (Procedure of Claims) Amendment Rules, 2025 
Indian Forest Service (Pay) Second Amendment Rules, 2025 

  
Central Notifications   [176] 

Election Commission of India [Noti. No. O.N. 21(E)] 
Ministry of Commerce and Industry [F. No. 7/34/2023-DGTR] 
Ministry of Commerce and Industry [Noti. No. G.S.R. 386(E)] 
Ministry of Commerce and Industry [Noti. No. S.O. 2511(E)] 
Ministry of Commerce and Industry [Noti. No. S.O. 2727(E)] 
Ministry of Commerce and Industry [Noti. No. S.O. 2728(E)] 
Ministry of Consumer Affairs [Noti. No. CMD-2/G-18] 
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1249)] 
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1250)] 
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1251)] 
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1258)] 
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1259)] 
Ministry of Environment and Forests [Noti. No. S.O. 2485(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 2575(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 2702(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 2765(E)] 
Ministry of External Affairs [Noti. No. S.O. 2565(E)] 
Ministry of Health and Family Welfare [F. No. SS-T0FA(NOTI)/2/2024-Standard-FSSAI(Part-I)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. G.S.R. 402(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 408(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 409(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1122(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1123(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2561(E)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2562(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2563(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2572(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2611(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2627(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2737(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2766(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2771(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2773(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2775(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2840(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2844(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2845(E)] 
Ministry of Power [Noti. No. G.S.R. 381(E)] 
Ministry of Railways [Noti. No. S.O. 1309(E)] 
Ministry of Railways [F. No. 13 INDB-BNI/LA/Gazette/10/Work Correspondence] 
Ministry of Railways [Noti. No. S.O. 2507(E)] 
Ministry of Railways [Noti. No. S.O. 2509(E)] 
Ministry of Railways [Noti. No. S.O. 2516(E)] 
Ministry of Railways [Noti. No. S.O. 2517(E)] 
Ministry of Railways [Noti. No. S.O. 2523(E)] 
Ministry of Railways [Noti. No. S.O. 2529(E)] 
Ministry of Railways [Noti. No. S.O. 2530(E)] 
Ministry of Railways [Noti. No. S.O. 2531(E)] 
Ministry of Railways [Noti. No. S.O. 2532(E)] 
Ministry of Railways [Noti. No. S.O. 2545(E)] 
Ministry of Railways [Noti. No. S.O. 2550(E)] 
Ministry of Railways [Noti. No. S.O. 2555(E)] 
Ministry of Railways [Noti. No. S.O. 2558(E)] 
Ministry of Railways [Noti. No. S.O. 2569(E)] 
Ministry of Railways [Noti. No. S.O. 2570(E)] 
Ministry of Railways [Noti. No. S.O. 2573(E)] 
Ministry of Railways [Noti. No. S.O. 2624(E)] 
Ministry of Railways [Noti. No. S.O. 2626(E)] 
Ministry of Railways [Noti. No. S.O. 2629(E)] 
Ministry of Railways [Noti. No. S.O. 2630(E)] 
Ministry of Railways [Noti. No. S.O. 2634(E)] 
Ministry of Railways [Noti. No. S.O. 2637(E)] 
Ministry of Railways [Noti. No. S.O. 2638(E)] 
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Ministry of Railways [Noti. No. S.O. 2639(E)] 
Ministry of Railways [Noti. No. S.O. 2641(E)] 
Ministry of Railways [Noti. No. S.O. 2642(E)] 
Ministry of Railways [Noti. No. S.O. 2643(E)] 
Ministry of Railways [Noti. No. S.O. 2646(E)] 
Ministry of Railways [Noti. No. S.O. 2647(E)] 
Ministry of Railways [Noti. No. S.O. 2648(E)] 
Ministry of Railways [Noti. No. S.O. 2649(E)] 
Ministry of Railways [Noti. No. S.O. 2650(E)] 
Ministry of Railways [Noti. No. S.O. 2652(E)] 
Ministry of Railways [Noti. No. S.O. 2653(E)] 
Ministry of Railways [Noti. No. S.O. 2654(E)] 
Ministry of Railways [Noti. No. S.O. 2686(E)] 
Ministry of Railways [Noti. No. S.O. 2692(E)] 
Ministry of Railways [Noti. No. S.O. 2693(E)] 
Ministry of Railways [Noti. No. S.O. 2694(E)] 
Ministry of Railways [Noti. No. S.O. 2704(E)] 
Ministry of Railways [Noti. No. S.O. 2705(E)] 
Ministry of Railways [Noti. No. S.O. 2706(E)] 
Ministry of Railways [Noti. No. S.O. 2707(E)] 
Ministry of Railways [Noti. No. S.O. 2708(E)] 
Ministry of Railways [Noti. No. S.O. 2709(E)] 
Ministry of Railways [Noti. No. S.O. 2732(E)] 
Ministry of Railways [Noti. No. S.O. 2734(E)] 
Ministry of Railways [Noti. No. S.O. 2743(E)] 
Ministry of Railways [Noti. No. S.O. 2778(E)] 
Ministry of Railways [Noti. No. S.O. 2785(E)] 
Ministry of Railways [Noti. No. S.O. 2787(E)] 
Ministry of Railways [Noti. No. S.O. 2854(E)] 
Ministry of Railways [Noti. No. S.O. 2855(E)] 
Ministry of Railways [Noti. No. S.O. 2859(E)] 
Ministry of Railways [Noti. No. S.O. 2866(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1047(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1078(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1094(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1099(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1102(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1105(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1106(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 1107(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1285(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1295(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1393(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 968(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2533(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2534(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2535(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2571(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2580(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2592(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2594(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2596(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2597(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2598(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2599(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2600(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2601(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2603(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2604(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2606(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2607(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2608(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2609(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2613(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2614(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2615(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2616(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2617(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2618(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2619(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2620(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2621(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2622(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2623(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2659(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2667(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2668(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2669(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 2670(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2671(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2672(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2673(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2674(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2675(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2691(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2752(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2794(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2795(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2796(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2798(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2799(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2800(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2805(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2806(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2807(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2810(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2811(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2812(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2813(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2814(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2815(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2816(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2817(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2818(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2819(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2820(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2822(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2824(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2825(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2832(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2833(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2834(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2836(E)] 

  
State Acts   [4] 

Andhra Pradesh Tourism, Culture and Heritage Board Act, 2017 
Telugu Language Development Authority of Andhra Pradesh (Constitution) Rules, 2018 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002791505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000607892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002792614


 - 25 - 

© EBC Publishing Pvt Ltd 

Andhra Pradesh Metropolitan Region and Urban Development Authorities Act, 2016 
Tirupati Urban Development Authority Land Pooling Scheme (Formulation and Implementation) 

Rules, 2016 
  
State Rules   [18] 

Andhra Pradesh State Targeted Public Distribution System (Control) Order, 2018 
Election Symbols (Reservation and Allotment) (Amendment) Order, 2016 (1) 
Indian Forest Service (Fixation of cadre Strength) Amendment Regulations, 2018 (1) 
Andhra Pradesh Poisons (Possession and Sale) Rules, 2016 
Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities) Amendment Rules, 2018 (1) 
Andhra Pradesh Tourism, Culture and Heritage Board Committees and Councils (Functions and 

Powers) Rules, 2016 
Andhra Pradesh Tourism Authority (Constitution, Functions and Powers) Rules, 2016 
Andhra Pradesh State Creativity and Culture Commission (Constitution, Functions and Powers) 

Rules, 2016 
Andhra Pradesh Tourism, Culture and Heritage Board (Work Plan and Budget) Rules, 2016 
Visakhapatnam Urban Development Authority Land Pooling Scheme (Formulation and 

Implementation) Rules, 2016 
Tirupati Urban Development Authority Land Pooling Scheme (Formulation and Implementation) 

Rules, 2016 
Service Rules for the posts of Gazetted Superintendents/Gazetted Special Category Stenographer, in 

the Office of the Commissioner, Endowments Department, Andhra Pradesh 
Right to Fair Compensation Transparency in Land Acquisition Rehabilitation and Resettlement 

(Andhra Pradesh) Rules, 2018 
Andhra Pradesh Goods and Services Tax (Nineteenth Amendment) Rules, 2018 
Andhra Pradesh Goods and Services Tax (Twentieth Amendment) Rules, 2018 
Andhra Pradesh Goods and Services Tax (Twenty First Amendment) Rules, 2018 
Telugu Language Development Authority of Andhra Pradesh (Constitution) Rules, 2018 
Andhra Pradesh Works Accounts Subordinate Service Rules, 2018 
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